
NOTES OF THE REGISTRY 	 ORDERS OF THE TRIBUNAL 

V
IAL  

OAi/OO

A)  i 23 1  

6th 

17.  ojçjç 

As per the order passed in 

separate sheet attached to O.A. No.61/ 2000, 

the OA is dispOSeli of. 
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MA No. 1O/2O01 is disposed of 

as not being pressed. 
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